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Difficult debt servicing position

3176. SHRIMATT GEETA MUKHER-- 
JEE:

SHRI R. P. YADAV:

Will the Minister of FINANCE be 
pleased to state:

(a) whether it is true that in spite, 
of the last I.M.F. loan, India’s debt 
servicing situation in the immediate 
future remains precarious;

(b) whether it i? also true that the 
danger level usually assumed to be - 
between 20 and 25 per cent has 
already been crossed and India would 
need more than 30 per cent of the 
total available fund for debt-servicing 
in the years 1982-83 without taking 
account of the last IMF loan repay-
ment issue; and

(c)  if answer to the above be in 
the affirmative, what is the Govern-
ment’s plan to meet the aborve-men- 
tioned situation?

THE MINISTER OF  FINANCE : 
(SHRI PRANAB MUKHERJEE): (a) 
and (b). No, Sir.

(c) Does not arise.

Conference on International Economic 
. problems

3177. SHRI NIREN GHOSH:  Will
the Minister of FINANCE be pleased 
to state:

(a) whether a Conference has, been 
called in New Delhi to discuss inter-
national economic problems;

(b) if so, which  countries havs 
been invited;

(c) whether World  Bank has no 

objection to higher levels of energy 
lending;

(d) if so, whether U.SA. is object-
ing to it;

(e) if so, what is its view and what 
is the reaction  of Government to 
that; and

(f) what is the view of European 
countries to that?  "
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THE MINISTER OF FINANCE 

(SHRI PRANAB MUKHERJEE); (a) 
and (b). Yes, Sir. At the invitation 
of the Government of India, senior 
representatives of 44 developing coun-
tries met in New Delhi from Feb-
ruary 22, 1982 to February 24, 1982 
to take stock of the present situation 
in regard to North-South issues and 
‘Opportunities  and perspectives for 
'South-South cooperation. The coun-
tries which attended the New Delhi 
•Consultations were Algeria, Argentina, 
Bangladesh, Brazil,  Burundi, China, 
'Colombia, Cuba, D.P.R. Korea, Equa- 
dor, Egypt, Ghana, Guyana, Indonesia, 
Iraq, Ivory Coast,  Kenya, Kuwait, 
Madgascar, Malaysia, Mexico, Morocco, 
Napal,  Iran, Nicargua,  Nigeria, 
Pakistan, Peru, Philippines, Republic 
of Korea, Romania, Senegal, Socialist 
Republic of  Vietnam,  Sri Lanka, 
Tanzania,  Trinidad  and  Tobago, 
Tunisia, United Arab Emirates, Uru-
guay, Venezuela,  Yugoslavia, Zaire 
and Zambia.

(c) No, Sir. The World Bank had 
itself, in early 1980 considered a pro-
posal to increase lending for energy 
from $14 billion to $30 billion for 

the period July, 1981 to June, 1985. 
The Bank had also  suggested thot 
there was a case for establishing a 
new organisation, an energy affiliate 
which would devote itself entirely to 
the funding of  energy programmes 
in the developing countries. How-
ever, this proposal has encountered 
some difficulties.

(d) and (e).  The United States 
has so far taken the position that 
there was no need for a new organi-
sation like the Energy Affiliate. Our v 
view is that to provide additional re-

sources for the energy sector, it would 
be necessary to set up a new institu-
tion. We also think thatl til] a new 
institution is established, the level of 
lending by the World Bank group 
needs to be substantially stepped up.

(f)  A large number of European 
countries have expressed themselves 
in favour of a new energy financing 
institution.

Jute Corporation of India’s activities

3178. SHRI NIEEN GHOSH:  Will
the Minister of COMMERCE be pleas-
ed to state:

(a) whether Government are aware 
that the Jute Corporation of India 
gradually phased out its activities in 
jute producing areas of the country 
specially from the areas of West 
Bengal;

(b) if so, the reasons for the same; 
and

(c) the procurement ratio vis-a-vis 
the jute crop for the past years begin-
ning with 1977?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
P. A. SANGMA): (a) and (b). Jute
is no longer available with growers 
as, by this time, jute has passed on 
to the hands of traders. It is nof 
Government’s policy that JCI should 
continue to make purchases of raw 
jute for benefit of traders.

(c) A statement is attached.

Statement

Total production  of jute  mesta 
vis-a-vis procurement by JCI includ-
ing co-operatives from 1977-78 to
1980-81 are given below:

(In lakh bales)

Season Total Pro-  Total Pro- Col. 3 as
duction of  curemcnt  % ofCol. 2 
Jute &  by JCI in-
Mesta  eluding co-

operatives

" (2) W ~   (4)

1977—7 8 .......................................................................71 ' 54 0-68 1 0

1978—79  .......................................................................  83-33  8-31  10 00




